INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF F BENCH FOR 10-JUNE-2025 (TUESDAY)

AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

~BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT

IN COURTROOM 2

ITA 2665/MUM/2025

s | Appeal Number A\s;z:;x:. Assessee Name Remarks
1 |TTA 3143/MUM/2022) 2019-20 |[D] M/S VIVIDHAM SWEETS & DRY FRUITS
2 | ITA 109/MUM/2024 | 2021-22 | [A] SHRI VIKAS BAHL B
3 |ITA 1266/MUM/2024 2012-13 [A] VIDARBHA MINING PRIVATE LIMITED
4 |ITA 2084/MUM/2024 2012-1‘3 [A] GOLDSTAR METAL SOLUTIONS PRIVATE LIMITED (E-FILLING)
5 |ITA 2661/MUM/2024| 2011-12 | [D] JYOTI STRUCTURES LIMITED (E-FILED) |
6 |ITA5275/MUM/2024| 2018-19 |[A] SUNIL GHANSHYAMDAS KHANDELWAL (E-FILE)
7. |ITA 5310/MUM/2024| 2020-21 |[D] JAMNAGAR UTILITIES AND POWER PVT LTD
8 |TTA 5312/MUM/2024| 2019-20 |[D] JAMNAGAR UTILITIES AND POWER PVT LTD .
9 [ITA 3022/MUM/2025~ 2016-17 | [A] THE JUHU PARLE EDUCATION SOCiETYS UTPAL SHANGVI (E-FILE)
10 |ITA 3058/MUM/2025| 2013-14- |[D] MAKALU TRADING LIMITEb (E-FILE)
11 |17A 3059/MUM/2025 2015-16 | [D] MAKALU TRADING LIMITED (E-FILE)
12 ITA 3060/MUM/2025| 2014-15 [D] MAKALU TRADING LIMITED (E-FILE)
13 [ITA 3061/MUM/2025] 2016-17 |[D] MAKALU TRADING LIMITED (E-FILE)
14 ITA 3052/MUM/2025 2017-18- | [D] MAKALU TRADING LIMITED (E-FILE) '
15 |ITA 2849/MUM/2025| 2020-21 | [A] VISTEX ASIA PACIFIC PRIVATED LIMITED
16 2020-21 | [A] STULZ-CHSPL (INDIA) PRIVATE LIMITED (E~F1LE)

Assistgnt Registrar,
9-Jun-2025
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF I BENCH FOR 10-JUNE-2025 (TUESDAY)

BEFORE HON' BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
' IN COURT ROOM 11

» SECOND AVAILABLE AM
Srl Appeal Number »A$::1: . Assessee Name o | Remarks
IT(A | oo ] | '
1‘ 579/MUM/2025 2019-20 [A] AJAY KISHIN BHATIA (E FILING) .
» T ITMA ] | 5
2 1 2301 /MUM /2025 2016-2017 | [A] MOHAMMED AYUB MAINUDDIN SHAIKH (E- FILE) .
’ 3 - ITA 2017-2018' [A] GLOBEOP HOLDINGS COMPANY (MAURITIUS ) PRIVATE
, ;2321/MUM/2022 v LIMITED '
' A ‘ '
4 | 550/MUM/2023 2018. I9 [A] PARAMOUNT PICTURES INTERNATIONAL LIMITED
‘ ITA RPN :
5 831/MUM/2025 A202_.2-23’ [A] ATOMSTROYEXPORT |
1 A - ' -
6 2128/MUM/2025 2022-23 1[A] CORNERSTONE ON_DEMANO INTERNATIONAL LIMITED
T [PV R, ' e
7 2129/MUM/2025 2022-23 |[A] 'ORIE.NT OVERSEAS CONTAINER LINE LIMITED ;
E : » : ‘ : —
8 : 2133/MUM/2025 2022-23 | [A] SCHWAB FUNDAMENTAL EMERGING MARKETS EQUITY ETY
. A - B | ;
9 2239/MUM/2025 2021-22 {{D] AVANA GLOBAL FZCO (E FILE)
10 [CO 104/MUM/2025 2021-22 {A] AVANA GLOBAL FZCO
! ., r‘_A . l . En .
11 2425/MUM/2025 | 2014 15. [D] GOLDMAN SACHS (SINGAPORE) PTE (E-FILE)
‘ A e | e
12 2430/MUM/2025 2017-18 | [D] DBS BANK LIMVITED (E-FILE) E
1 TIA ) i -
13 | pz0/mUmy2025 | 201617 | [P DBS BANK LIMITED (E-FILE)
ITA 1 5o18. C g A
| 14 2214/MUM/2025 | 2018-19 .. [D] AVANA GLOBAL FZCO (E FILE) .
15 |CO 103/ MUM/2025 , 2018-19 | [A] AVANA GLOBAL FZCO




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FOR 19-J_UNE-}:2025 (TUESDAY)

~ BEFORE HON'BLE NARENDER KUMAR 'CHOUDHRY, JUDICIAL MEMBER

IN COURT ROOM8 <

Assmt,

[D] AMISHA SUDHIR BHATT (E-FILE)

Srl | - Appeal Number Year Assessée Name Remarks
1 }ITA'6691/MUM/2024 2017-18 A} SMT LEENA HI;I'ESH JHAVERI
2 |ITA 6693/MUM/2024] 2011-12 tA] MR RAJESHKUMAR MOTILAL JESHWAL
3 |ITA 1006/MUM/2025| 2021-22 [A] MADRASA ALFALAH _
4 [ITA 1058/MUM/2025| 2017-18 |[A] NIRAJ SHANKARLAL BHANUSHALI
5 |ITA 5978/MUM/2024 _vzo'13~14 [A] ABHINEY RAVINDRA SINGH (E-FILING) _
6 |ITA 6068/MUM/2024 2017-18 [A] DAHISAR GRAMIN BIGAR SHETI SAHAKARI PAT SANSTHA MARYADIT
 7 ITA 2701/M.UM/2025 . 2014-15 |[A] NAJEEB CHARITABLE TRUST (E-FILE) |
| '8 |ITA 2704/MUM/2025 2015-16 [A] KAREENA ANIL ROHERA
9 |ITA 2706/MUM/2025! 2018-19 {[A] RAJMALA PREMISES CO-OPERATIVE SOCIETY LTD
10 ITA 2707/MUM/2025| * 2015-16 | [A] AJIT GHANSHYAM SHARMA
11 7ITA 5252/MUM/2024 2011-12 ;[D] PRAVIN MANILAL PANCHAL (E-FILE)
12 |ITA 6313/MUM/2024| 2011-12 | [D] AMISHA SUDHIR BHATT
13 JITA 6314/MUM/2024} 2010-11

h

Assistant Registrar
-Jun-zozA




